
HE. MOTION FOE ADJOURNMENT

MR. SPEAKER: We come to papers 
to be laid on the Table-----

SHRI JYOTIRMOY BOSU (Dia
mond Harbour): One submission 1
want to make. Sir. 1 hsve given 
notice of an Adjournment Motion that, 
•due to failure of the Railways, there 
is a serious dislocation of railway 
services., . .

MR. SPEAKER: I have not allow
ed.

SHRI JYOTIRMOY B O SU :.... in 
Dhanbad, Howrah and Sealdah Divi
sions, and your secretariat tells me 
that, when the Home Ministry’s De
mands for Grants are taken up for 
discussion---- (Interruption*).
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MR. SPEAKER: Your notice of Ad
journment Motion was that law and 
•order had arisen. (Interruptions).

■ Now papers to be laid on the 
Table.
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THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RABI 
RAY): I, beg to lay on the Table a 
copy each of the following Notifica
tions (Hindi and English versions); 
issued under article 309 and clause 
(5) of article 148 of the Constitu
tion:—

(1) The Central Services (Medi
cal Attendance) Amendment 
Rules, 1978, published in 
Notification No. G.S.R. 1029 in 
Gazette o f India dated the 
19th August, 1978.

(2) The Central Services (Medi
cal Attendance) Second Am
endment Rules, 1978, publish
ed in Notification No. S.O. 
2530 in Gazette of India dated 
the 2nd September, 1978,
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